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Postage on Book Packets

Shri D.C. ghm:
“149. { ShriDabbi:
| Shrimati Tarkeshwari Sinha :

Will the Minister of Communica-
tions be pleased to refer to the reply given
to Snn-ej Question No. 1411 on the 2sth
August, 1956 and state :

(8) whether Government have since
com'gleted congideration of the Report
of the Committee set up to increase the
postage on book packets: and + -

(b) if éo, what is the decision thereon?

The Minister of Communications
{Shri Jagjivan Ram): (a) and (b).
Presumably, the reference is to the Re-
port of the Committee which was set up to
recommend te Government fnter aka,
the rates of postage to be prescribed for
the transmission of “Books” in the inland
post as distinguished from all other printed
matter whi may be allowed trans-
mission at book 'packet rates. This Re-
port is under the consideration of Govern-
ment, and a decision is expected to be
taken very shortly.
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International Tea Agreement

*350. Shri Hem Raj :- Will the Minis-
ter of Commerce and Consumer Indus-
tries be pleased to refer to the reply given
to Starred leesti%n No. 75? on the ?;ih
August, 1956 and state the exportable
quota of tea fexed for India under the
New International Tea Agreement ?

The Minister of Consumer
Industries (Shri Kanungo):  The
International Tea Agreement expired on
31st March, 1955s. Its extension is still
under negotiation.
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2. In pursuance of Section 19 of the
Tea Act, # 1953, Government bave autho-
rised Tea Board to make a provjsional
allotment of export quota to tea  cstates
;o the extent of so per cent. of the crop,

asis.

Shri Hem Raj: If the export quota is
increased, may I know whether there will
be any extension in the area under toa
cultivation and, if so, how will that be
spread over the different States? L)

Shri Kanungo: No; even with the
best increase on export quota there won't
be any necessity of imcreasing the tea

acreage as such.

Shri Dhusiya: In that case will the
price of tea in India be enhanced?

Shri Kanungo: No, Sir.

Shri K. P. Tripathi: May I know
whether it is under the consideration of
Government to change or abolish this
export quota system ?

Shri Kanungo: There has been a re-
commendation to that effect by the Plan-
tation Bnquiry Committee and the matter
is under consideration.

Skri C. D. Pande: In view of the
fact that new tea-growing areas have
come up in the world — Bast Africa and
Rhodesia — whereby the place of India as
a tea-growing country is going down day
by day, is it realised that the linking of
percentage with the production of tea is
to the disadvantage of India and, there-
fore, should be revised ?

Shri Kapungo: The hon. Member’s
assumption is not correct, because the
qunli? and quanity of tea that we ex-
port is holding the round andgwe hope
that in future also it will hold the. ground.

_Shri Velayudhan : Apart from the so
r cent quota reserved for export of tea
India, is there any demand for addi-
tional quota to be exported from the Indian
tea growers? K

Shri Kanungo: The final quotas
will be released when the crop assess-
ments are made.

Shri Kasliwal : The hon. Minister
for Commerce said only yesterday that
tea prices were rising. May I know whe-
ther the rise in tea prices is in any way
going to affect the export?

The Minister of Trade (Shri Kar-
markar): I think the bon. Minister
for Consumer Industries requires notice
on that question.





